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MINISTRY OF AGRICULTURE AND FARMERS WELFARE
(Department of Agriculture, Co-operation and Farmers Welfare)
NOTIFICATION
New Delhi, the 6th March, 2018

S.0. 1370E).—In exercise of the powers conferred by sub- section {(2) of section 38 ol the
Insecticides Act, 1968 {46 of 1968), the Comral Government hereby exempts  the National Accreditation
Bowrd for Testing and Calibration Laboratories (NABL) aceredited luboratories ol the following organizations
shall be exempled (rom the provistons of said Act, namely:-

i.  Indian Council for Agricultural Research (1CAR),
i, Stawe Agriculture Universities (SAU’s);

iii.  Institutions of PDepartment of Agriculture, Coeperation and Farmers Welfare;

iv.  Department of Science and Technology (IDST}): and
¥ Department of Scientific and Industrial Research (IDSIR).
2. The above cxemption reterred to in paragraph 1 shall be for the purpose of importing insecticides or

pesticides to the fune of up o ten kilograms in 4 calendar year, for Research and Development activities and
registration retated data generation, subject w following conditions, namely: -

i, The authorized signatory of the laboratories shall inform the Central Insecticides Board o

Registration Committee regarding the import details as specilied in the format annexed to this

nolification.

i, The laboratory shail inform abowt the Research & Development work carnied out with the imported
guantum of insecticides or pesticides,

i, The laboratories shall give an undertaking that the tported quantity of insecticides or pesticides shall

be used only for rescarch and development activities and registration relaied data generation and shail
not he used in any manner for commercial activities, failing which the laboratories shall be liable
prosceuted under the provisions of Insecticides Act, 1968 and the Insecticides Rules, 1971,
1. 'Ihis notification shall come into foree on the date of their publication in the Official Gazette.
[F. No. 13035/01/2018-PP-1]
B, RAJENDER, It Seey.
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Annexure

FORM FOR SUBMISSION OF DETAILS OF IMPORT FOR RESEARCH AND DEVELOPMENT

4(a)

(b}

6

8 (a)

()

PURPOSE

Name of Importer with full Address:
Name of overseas manulacturer and the
supplicr:

Name of Chemical:

{i} Code Number, If any:

(i1 Common accepted name:

(iii) Chemical name and batch number
wilh manulacluring and expiry date:

{iv) Whether included in the Schedule to
the Insecticides Act, 1968:

Toxicity (LI 50 valuc):

(1) Oral Laboratory:

(i) Nermal animals:

Whether manuflacture, sale, distribution or
usc is prohibited in the country of its
manulacture or any restriclions have been
imported thereon, il so, please give [ull
details:

Main active group (o which the chemical
belongs:

Specific purpose for which the chemical
required:

Crops or pests against which this is
proposed 1o be tested:

Name of Institution where it is to be
tested in the country:

Namec and designation of the person under
whose supervision tests are 1o be
conducted:

Quantity imported:
Type of packing:
Port of landing or entry:

Value in Rupees ol the imported
Chemical:

Whether any examination, analysis, tesls
or rials are alrcady being carried on in the
country and if so, plcase give details:

Signature of the applicant:

Namc ol the applicant
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VERIFICATION
I, Sfo Shri resident of

do hereby verify in my capacily as

anthorized signatory ol

that the particular given above are true and correct and that T am competeat

1o sign and venify the above application.

Place : Signature

Date: Name,

Seal of the Instituie/Organization
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